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THE DEPUTY CHAIRMAN:   The question is : 

"That the Bill to amend the Pre-Natal Diagnostic 
Techniques (Regulation and Prevention of Misuse) Act, 
1994, be taken into consideration." 

The motion was adopted. 

THE DEPUTY CHAIRMAN:   Now, we shall take up clause-by-
clause consideration of the Bill. 

Clause 2 was added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the 

Bill. 

DR. C.P. THAKUR:   Madam, I beg to move : 

"That the Bill be passed." 

The question was put and the motion was adopted.s work 
today.   Today, we passed seven Bills.  Yes; Shri Advaniji; 

                                       _______ 

REPLY TO THE CLARIFICATIONS ON THE STATEMENT BY                   
MINISTER 

Recent incident of Killings in village Sirsawan district Moradabad, 
U.P. 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): 
Madam Deputy Chairman, there are two issues listed against my 
name. One is the reply to the various clarifications sought by Members 
with respect to the Moradabad incident. And the second is the 
dastardly assassination of Shrimati Phoolan Devi, a Member of 
Parliament, last month. If I am permitted by the House, Madam, I 
would like to deal with only the clarifications on the Moradabad 
incident today. I would be grateful if the issue of the murder of Shrimati 
Phoolan Devi is taken up tomorrow or the day-after-tomorrow, 
because, on the issue related to the murder of Smt. Phoo!ar> Devi, 
there will be a number of Members who would like to participate and 
seek clarifications. In this case, it is the reply; whereas, in the other 
case, it would take some time. If you permit me, that could be taken up 
on some other day. 
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THE DEPUTY CHAIRMAN: Okay; we can take up the 
clarifications on the statement regarding the killing of Shrimati Phoolan 
Devi on some other day. 
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"The tribes in India, known as criminal tribes, regarded crime 
as their hereditary calling and had developed an elaborate 
code of discipline and formalities for this. They adopted crime 
as their trait and engaged in anti-social activities." 

Then I quote D.A. Majumdar, who had written a book in 1949 : 

"Criminal activities are largely emphasised by the cultural 
pattern of the tribes concerned. Certain criminal tribes have 
got their sanction for criminal activities in their religious beliefs 
and practices. The sanction is often derived from their tribal 
gods, who are believed to revel in crime. 
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THE DEPUTY CHAIRMAN: Some people died. They were brutally 
murdered. It is the Home Minister's duty whom he should send or whom 
he should not send. It is his responsibility. We should only seek 
information from him, and not suggest something to him. What Mr. Zahidi 
said is correct, that the children of those who died, need some protection, 
some confidence-building, and they need some compensation. He 
promised that, that he would speak to the State Governments. 
...(Interruptions)...That he would do; that he has promised in the House. 
Whom he will send for interrogation is entirely the prerogative of the 
Government. ...(Interruptions).... 
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SHRI DIPANKAR MUKHERJEE: Madam, I also have some 
experience. That is why I said so. ...(Interruptions)... He specifically says 
that he can't get information on his own. He has to depend on the State 
Governments. ...(interruptions)... We had that experience from the questions 
raised in Rajya Sabha. I just wanted to remind him that he should 
remember this in other cases also. 
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$1��������Z� �����The House stands adjourned till 11 O'clock tomorrow. 

The House then adjourned at twenty-eight minutes past five of the 
clock, till eleven of the clock on Tuesday, the 7th August, 
2001. 
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